Sheelt

IN THE HIGH COURT OF RIDICATURE FOR RAJASTHAN AT JODITPUR
CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTH OF

MAY-2020
PREVIOUS INSTITUTION DISPOSAL CLOSING
BALANCE DB SB TOTAL| LR DB SH TOT AL BEALANCE
MAIN CASES
CIVTL SIDE
CIVIL FIRST APPFAL 8437 0 3 5 0 0 0 0 9442
CIVIL SECOND_APPEAL 2991 0 3 3 0 0 0 0 2994
EX. FIRST APPEAL 47 0 0 0 0 0 ¢ 0 47
EX. SECOND APPEAL 9 0 0 0 0 0 0 0 9
CIVIL MISC. APPEAL 28559 4 14 18 0 0 1 1 28576
CIVIL REVISION 629 0 0 0 0 0 0 0 629
CIVIL REVIEW 476 3 3 6 0 0 0 0 482
CUSTA (CUSTOM APPEAL) 8 0 0 0 0 0 0 0 8
{INCOME TAX REF. 3 0 0 0 0 0 0 0 3
OTHER TAX REF. 2 0 0 0 0 0 ] 0 2
ITAX CASES 0 0 0 [i] 0 0 0 0 0
|ExCISE ACT REF. 0 0 0 0 0 0 0 0 0
L T. APPEAL 386 0 0 0 0 0 0 0 386
W, T, A 7 0 0 0 0 1] 0 0 7
[SALES TAX REVISIONS 819 0 0 0 0 0 0 0 819
TESTAMENTARY CASES 1 0 0 0 0 0 0 0 1
COMPANY PETITION 28 0 0 0 0 0 0 0 28
COMPANY APPEAL 1 0 0 0 0 0 0 0 1
COMPANY APPLS. 16 ¢ ¢ 0 0 0 0 0 16
COMPANY SUITS 0 0 0 0 0 0 0 0 0
COMPANY LIQUIDATION 10 ] 0 0 0 0 0 0 10
ELECTION PETITION 5 0 0 0 0 0 0 0 5
ISPECLAL APPEAL { C1VIL) 7 0 0 0 0 0 0 0 7
SPECIAL APPEAL { WRIT) 1769 49 0 49 0 33 0 33 1785
CIVIL CONTEMPT 3228 1 26 27 0 0 1 1 3254
CIVIL WRIT 54980 21 309 | 330 0 1 50 51 55259
00S 0 0 0 0 0 0 1] 0 0
CENTRAL EXCISE APPEAL 175 2 0 2 0 0 0 0 177
CROSS OBJECTION 930 0 20 20 0 0 0 0 950
CIVIL REFERENUCE 2 0 0 0 0 0 0 0 2
TOTAL A" 104525 80 380 460 0 34 52 86 104859

CRIMINAL SIDE
MURDER REFERENCE, 2 0 0 0 0 0 0 0 2
CRIMINAL APPEAL 20518 8 57 65 0 2 36 38 20545
CRIMINAL REVISION 8741 (1] 44 44 0 0 35 3s 8750
U 482 CR PG 7008 o | 108 [108] o | o | 37 | 37 7079
US 138 & 495 CRP.C. 1409 0 {1283 [1283] o | o | 1314 | 1314 | 1378
CR. CONT. PETITION 5 0 0 0 0 0 1] 0 L]
CRIMINAL REFERENCE 0 0 0 0 0 0 0 0 0
HABES CORPUS 104 10 0 10 0 10 0 10 104
CR.LTO A 615 1 9 10 0 0 0 0 625
CRLW 288 61 25 88 0 43 17 60 316
CRLO (CRIMINAL ORIGINAL) 1 0 0 0 0 0 0 0 1

TOTALB 38691 82 1526 | 1608 0 55 1439 1494 38ROS

TOTALA+R 143216 162 1906 | 2068 0 89 1491 1580 143704
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[MAv—2020 [
MISC, CASES
ML STAY VT ARPEAL BEVISION
resviiiblaing 824 7 a1 | 48| 0o | 6 | 47| 53 819
REVIGION AL 1845 0 14 14 0 0 7 7 1852
MISCPETTION 5996 0 8 |8 | 0 0 23 23 6062
CRIMINAL TRANS PET. r(HLS 68 0 0 0 0 1 1 67
AT A e 0 0 0o | o o1 o 0
Leve T AppEar 0 o [ o ol e | o] o 0 0
(RIMITAL MISC. APPLICATION 122 5 31 36 ¢ 5 23 28 130
TOTAL-C 8855 12 175 187 0 11 101 112 8930
CRIMINAL TRANSFER PET. 64 0 0 0 0 ¢ 1 1 63
STAY IN HARES CORPUS 0 0 0 0 0 0 0 0 0
TOTAL -D 64 0 0 0 0 0 1 1 63
TOTAL C+D 8919 12 175 187 0 i1 102 113 8993
TOTAL A+B+C+D 152135 174 2081 | 2255 0 100 1593 1693 152697
S o o
STAY IN INCOME TAX APPEAL 14 0 0 0 0 0 0 0 14
STAY IN CENTRAL ENCISE APPEAL 7 0 0 ] 0 0 0 0 7
STAY IN SALES TAX REV. 32 0 0 0 0 0 0 0 32
STAY IN CTVIL FIRST APREAL 1233 0 5 5 0 0 0 0 1238
STAY IN CIVIL SECOND APPEAL 467 0 3 3 0 0 0 0 470
[STAY IN CIVIL MISC. APPEAL 3578 2 7 9 0 0 0 0 3587
Stav v ovi revision 188 0 0 0 0 0 0 0 188
STAY 1N CIVIL REVIEW 4 0 0 0 0 0 0 0 4
STAY IN SPL. APPEAL (CIVIL) 0 0 0 0 1] 0 0 0 0
ISTAY iN TRANS FER APPL. 29 0 2 2 0 0 a 0 31
STAV IN CMAP.. 9 0 0 0 0 0 0 0 9
STAV IN SPL_ APPEAL (WRIT) 1013 45 0 45 0 31 0 31 1027
STAY [N WRIT PET. 25777 10 320 | 330 0 0 48 48 26059
TOTAL -E 32351 57 337 394 0 31 48 79 32666
CTVIL MISC. APLN, 1367 1 30 k)| 0 1 0 1 1397
CIVIL MISC. CASFE. 3478 7 10 17 0 0 0 0 3495
EXE. MISC, APLN. 0 g ¢ 0 0 0 0 0 0
CIVIL LEAVE TO APPEAL 53 0 0 0 0 0 0 0 53
CTVIL, TRANSFER APPLICATION 43 0 2 2 0 0 0 0 45
TOTAL -F 4941 8 42 50 0 1 0 1 4990
TOTAL E+F 37292 65 379 444 0 32 48 80 37656
TOTAL. MISC, (C+D+E+F) 46211 77 554 631 0 43 150 193 46649
[OTAL AtBrC:DE<F 189427 | 239 | 2460 (2699 o0 | 132 | 1641 | 1773 [ 190353
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